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It is brought to our notice

IN THE CENTRAL ADMINISTRATIVE TRIBUNAL
ADDITIONAL BENCH, BANGALORE
t 'ORDER SHEET
oo |7 . nppleation Noe__ (RS of 1980
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by the learned counsel on both
ides that the Central Railway

1 Protection Force (CRPF) Act has
 been amended in September, 1985
'bringing the CRPF within the scope
1and ambit of the phrase 'any
1other armed forces of the Unfon'
roccuring in Section 2(e) of the
tAdministrative Tribunals Aegk(CAT)
Act, 1985, In view of the above
;thxs Bench of the CAT has n
1Jurisdiction to entertain the writ
:petition which has been transferred



from the High Court and renumbered

as an applicatjon., The Registrar
of this Bench” také-steps to retranss

i A -t?aK:rit petition to the. High Court
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